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O R D E R 

 
02.09.2019 – Learned counsel for the parties jointly seek some more time so 

that the settlement worked out inter se the parties is implemented after obtaining 

the requisite statutory approval/sanctions.  

2. In view of the submissions made by the parties time is extended by four 

more weeks to do the needful. 

3. Post the matter on 15th October, 2019. 

 

 

 

 (Justice Bansi Lal Bhat) 
Member (Judicial) 

 

 

 

 

(Mr. Balvinder Singh) 

Member (Technical) 
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